THE INDIAN PObT @FFICE (SECOND AMENDMENT)
B ACT, 1986 :

' No. 67 oF 1086

[24th December 1986]
An Act further to amend the Indlan POSt Ofﬁce Act 1898

332% d S (1) Thls Act may be called the Ind1an Post Office: (Second Amend- -

co’mmenc‘e; ment) ACt 1986

&

" ment, k .
o @ Shall come in to i"orce, oh the Tsts day of J: anuary, 1987
: fi“bsﬁt;’-a‘. - 2 In the Ind1an Post Oﬁ“lcel Act. 1898;:for the Fn‘st Schedule the fol—_ o
n;: f;(S}chég ; “lowmg Sc,hedule shall be substltuted namely . s
-dule.. for . .
the. Flmt
Schedule S
to Act L _
6 of 1898. : o
- o “THE FIRST SCHEDULE”
' (See section- 7)
: INLAND POSTAGE RATES
Lettﬂrs
For a weight not-exceeding ten.grams -~ . . 60paise
; For every ten grams or fraction thereof o S 40 paiéé
. . exceeding ten grams - : ' S
* - -‘ : . : " Letter-cards |
For a letter- card —_— - - 35 paise -
Post cards . (not bezng post cards contammg pmnted commumcatwn)
Single - - TR | - 15paise
: ‘l-Reply S o _ ST ‘ 30_pa1—se
t o S ~ -Post cards contammg prmted cOmmumcatzon
Forapos’s card I ‘, R - , 40'pais‘e
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“[acr 87 oF 198‘5"] Indzan Post Ofﬁce (Se(:Ond Amend?nent) 1323
_ Explanatwn —A post card shaIl be deemed to- contain a4 printed -
communication, if any- matter (except ‘the name and address of, and” .
olher particulars relating to, - the sendey and the place and date - " of des-
patch) is recorded by prmtmg or by cyclostyhng or by any ~other

_ mechan1cal process, not being type ‘writing, on any part of the post card
except the rlghthand half of the address side thereof :

Book pattern and sample pa.clcets

_For the first fifty grams or fraction thereof ' : 50 p_a_ise

~ For every additional fifty grams, or .. : 50 paise
' fractlon thereof in-excess of fifty grams - o

Regzste'red newspap ers.

I or a: welght not exceedmg fitty grams - 715 paise
For a weight exceedmg ﬁfty grams but S © 125 paise .
- mot exceeding one hundred grams. . C - . Lo
" For’ every addltronal one hindred grams ) : ' 10 ipaii'se _

or fraction thereof; exceeding’one hundred grams S

. In"the’ ¢ase: of more than one copy of the same 1ssue of a regls’cered L
. newspaper belng carried in the same packet—

For a welgh.t not exceedlng qne.,hq_ndred_ _gr:ams S 25 paise

For- every additional one hundred grams, ' 10 paise:
or fractron thereof exceeding one hundred grams '

Provided: that such packet shall not be delivered at any addressees: '
- restdence ‘but shall: be given to a. recognised agent. at the Post:Office.

- . Parcels _
For a we1ght not exceedmg ﬁve hundred grams - g Rs 4, 00
For every five hundred. grams, or fractmn thereof; ’ Rs 400 ”.

exceedrng ﬁve hundred grams



